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(b) bflve the parties submitted 
tfteir feaajl)Uity report and when the 
units are likely to go into production? 

THE MINISTER OF COMMERCE, 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE) : (a}t two 
units viz. Mis. Orissa Mining 
Corpora tion Ltd., Bhu baneswar (OMC) 
and Mis. Ferro Alloys Corporation 
Ltd,. (FACOR) have been issued 
Letters of Intent (LOI) for setting up 
charge chrome plants in Orissa. 

(b) The parties have submitted their 
feasibility reports. Both the parties 
have indicated that the plants would 
go into production in three years' time 
from the date of issue of the LOIs. 
The two plants of OMC and FACQR 
are, therefore, expected to go into pro. 
duction by 26th April 1982 and 12th 
November 1982 respectively. 

Import of cocoa Beans 

1462. SHRI A. A. RAHIM: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government of Kerala 
has telegraphically requested the 
Government of India not to allow 
further ireport of cocoa beans to save 
the large number of cocoa growers in 
Kerala; and 

(b) if so, the immediate steps taken 
to tackle this serious problem which 
is affecting the economic conditions 
of theSe small and marginal cocoa 
growers? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRi 
PRANAB MUKHERJEE): (a) Yes, 
Sir. 

(b) A'fter collection of data the mat-
ter shall be examined. 

Farm credit from Canada 

1463. SHRI CHffiANJI LAL 
SHARMA: Will the Minister of FIN-
ANCE be pleased to state: 

(a) whether it i~ a fact that Canada 
has agreed to provide loan to India 
for farm credit; 
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(b) if so, the amount ot the loan; 
and 

(c) the main features thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) to (c). 
Under an Agreement signed on HUh 
March 1980 between the Governments 
of India and Canada, the latter 
has given a loan of Canadian 
dollar 25 million (Rs. 17.45 crores)' 
to finance Agricultural Refinance 
and Development Corporation's 
refinancIng activities under their 
programmes in agriculture and 
allied fields; these programmes incliloe 
minor irrigation, agro-service centres, 
animal husbandry, forestry, inland 
fisheries, marine fisheries benefiting 
small fishermen, gobar gas plant etc. 

The loan is free from in terest, ~om­
mitrr..ent and service charges. The re-
payment periOd is 50 years including a 
grace period of 10 years. 

Loans from Natlonali8ed Banks under 
Tvventy Point PrOgramme 

1464. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of FINANCE 
be pleased to state: 

(a) whether as per the Twenty 
Point Programme, the poor people 
can get loans from banks to start 
some business; and 

(b) whether some nationalised 
banks are not giving theSe loans, it so, 
what action is going to be taken to 
get loans fOr the poor people trom all 
nationalised banks? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and (b). 
Banks have been financing, on an in-
creasing scale, the borrowers in the 
weaker sections and in rural areas for 
self-employment and other productive 
activities. The Government has de-
cided that the banks shoh1d actively 
participate in the implementation of 
the 20-Point Programme and increase 
the share of tneir Priority Sector 
Lending from 33.3 per cent to 40 per 




